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years, belonging to ORDCRPQPEQNSTRIBUTOR
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service and presently working as DIHAR _LEWSTATIVE |
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m'yseif‘,my spouse and dependants*: -
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Exchange In respect of listed companies and as per boaks in the case of non lisl:ed
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* Dependant here means a person subrstant:ally dependent on the income of the

emplovee
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‘ (d) dues to departments

dealing with telephones

8
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(e) dues to departments

 dealing with government

transport (including

| alrcraft and helicopters)
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(f) Other dues, If any

N
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(1) Income Tax including
surcharge [Also indicate
the assessment year upto
whiich Income Tax Return
flled. Give also Permanent
Account Number (PAN}]
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| (i) Wealth Tax [Also

Indicate the assessment
year upto which Wealth
Tax return filed, 1

(iliy Sales Tax [Only in
case of proprietary

| business]

{iv) Propert_v Tax -
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Please sign each page of the dedaraﬁon. Asset: declaratlor: form -

must be In A4 size white paper with computar typed (&ingle side)
in prescribed format. :
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